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SCHEDULED CASTES AND SCHE-
DULED TRIBES ORDERS (AMEND. 

MENT) BILL 

11iE ~STER OF STATE IN 
THE MINlsTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): Sir, 
t beg to mo~ for leave to in troduce a Bill 
to provide for the inclusion in, and the ex-
clusion from the lilts of Scheduled Cutea 
and Scheduled Tri~, of certain ca.t~. 
and tri~s. 

MR. DEPUTY .SPEAKER: The que ... 
tion i~: 

"That leave be granted to introduce 
a Bill to provide for the inchllion in, 
and the exclusion from, the lists of 
Scheduled Castn and Scheduled Tri~ 
of certain castes and tribes." 

TIl moHo" wa, adopt,d. 

SHRI DHANIK LAL MANDAL: I 
introd uc~ the Bill. 
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MENTAL HEALTH BILL 
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MR. DEPUTY-SPEAKER: The 
queation is : 

"That leave be granted to introduce 
a Bill to coDlOlidate and amend the 
law relating to the treatment and care 
of mentally ill penoIII, to, ~ake better 
provision with reapect to theIr property 
and afFain aod for matten connected 
therewith or incidental theretO." 

Th4 motion was adopted. 
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Mattn. under 3'3~ 
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METRO RAILWAYS 
(CONSTRUCTION OF WORlC.S) 

BILL 

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE) : Sir, 
f beg to mo~ for leave to introduce a 
Bill to provide for the cODItruction of 
work. relating to metro railwaya in the 
metropolitan citiea and for matters con-
nected therewith. 

MR DEPUTY.SPEAKFR: The 
question is : 

"That leave ~ granted to introduce 
a Bill to provide for the conltruction or 
work. relating to metro railwaya in 
the metropolitan citin and for matten 
connected therewith." 

The monon Wa' adopt.d. 

PROF. MADHU DANDAVATE: 
introduce the Bill. 
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